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PAPERS LAID ON THE TABLE

KEroSENE SuppLy IN DELHI

The Minister of Petroleum and Che-
micals (Shri IInmayun Kabir): I beg
to lay on the Table a statement re-
garding supply of Kerosene in Delhi.
[Placed in Library. See No. LT-
4966/65].

Report or CenTRAL WaGE BOARD FOR
COFFEE PLANTATION

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): I beg
to lay on the Table g copy of Report
of the Central Wage Board for coffee
plantation industry, [Placed in Lib-
rary. See No. LT-4867/65).

Derur MiLk ScHEME

The Deputy Minister in the Minls-
try of Food and Agriculture (Shri
Shahnawaz Khan): On behalf of Shri
C. Subramuniam, I beg to lay on the
Table a Note on the present working
of the Dclhi Milk Scheme. [Placed
in Librury., See No. LT-4968/65),

AnNuAL REpPORT AND AcCCOUNTS oOF
Nartional Co-OpEHATIVE DEVE-
LOPMENT CORPORATION

The Minister of Community Deve-
lop t and Cooperation (Shri B. K.
Dey): I beg to lay on the Table a
copy each of the following papers:—

(i) Annual Report of the National
Co-operative Development
Corporation New Delhl, for
the year 1964-065, under sub-
section (3) of section 14 of
the National Co-operative
Development Corporation
Act, 1962, [Placed in Lib-
rary. See No. LT-4968/65].

(ii) Annual Accounts of the Na-
tional Co-operative Develop-
ment Corporation, New Delhi,
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for the year 1863-84, together
with the Audit Report there-
on, under sub-section (4) of
section 17 of the National
Cooperative Development Cor-

poration Act, 1862, [Placed
in Library. See No. LT-4870/
65).

ALL Inoia Services Rures ano Notri-
cATION UNDER KEmALA Service Com-
M1ss10N (CoNsULTATION) REGULA-
TIONS 1857

The Deputy Minisier in the Minis-
try of Home Affalrs (Shrdi L. N.
Mishra): On behulf of Shri Jai Sukh
Lal Hathi I beg to lay on the Table—

(1) a copy each of the following
Rules under sub-section (2) of
sertinn 3 of the All India Ser-
wices Act, 1051:—

(i) The All India Services (Pro-
viden! Fund) Second (Am-
endment) Rules, 1085, pub-
lished in Notification Nao.
G. 8. R. 1175 dated the
215t August, 1065,

(ii) The All  India Services
(Death - cum - Retirement
Benefits)  Fifth  Amend-
ety Hules, 1965, published

in N.tification No, G. 8. R.

1176 dated the 21st August,

1365,

The All India Services
(Death - cum - Retirement
Benefits) Sixth, Amendment
Rules, 1805, published in
Notifleation No. G. S. R, 1308
dated the 11th September,
1965,

[Pla~ed in Library.
4071/65].

(2) a copy of Notification No.
G O.(P) Xo. 565 published in
Kerala Gazette dated the 17th
August, 1965, making certain

(iniy

Se¢ No. LT-

amendment. to the Kerala
Public Serviee Commission
(Consultation) Regulations,

1957, under clause (5) of arti-
cle 320 of the Constitution
read with clause (c) (iv) of
the proclamation dated the
24th March, 1965, iswed by
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the Vice-President discharg-
ing the functions of the Pre-
sident, in relation to the
State of Kcrala together with
an explanatory memorandum
thereon. [Placed in Library.
See No. LT-4972/65).

NOTIFICATION UNDER ESSENTIAL COM-
MODITIES AcT, AND REpORT ON COTTON
TEXTILES EXPORT PROMOTION COUNCIL

The Depuiy Minister in the Minis-
try of Commerce (Shri 8. V. Rama-
swamy): I bey to lay on the Table—

(1) u copy each of the following
Notifications under sub-sec-

tion (6) of section 3 of the
Essential Commeoditieg Act,
1955:—
(1) 8.0 1039 dated the 18th
March, 1965,
(i) 8.0. 1040 dated the 18th

March, 1965.

(ii') The Colton Textiles (Con-
trol) Second Amendment
Order 1965, published in
Notification No, S 0. 2712

Jiotad the 4th  September,
1865.
[Placed in Library. See No. LT-
4073/65].
(2) a copy of Report on Cotton
Textiles Export Promotion
Council. [Placed in Library.

Sec No. LT-4874/65).

Law Commission REpORT

The Minlstey of Law ana Social
Security (Shri A, K. Sen): On behalf
of Shri Jaganath Rao 1 beg to lay
on the Table n copy of Twenty-seven-
ith Report of the Law Commission on

the Code of Civil Procedure, 1908.
[Placess in Library. See No. LT-
4975/65].
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REPLIES TO ESTIMATES COMMIT-
TEE'S RECOMMENDATIONS

Shri Subodh Hansda (Jhargram): 1
teg to lay on the Table Two state-
ments stowing replies to the recom-
mendations noled in Chapter V of he
Fifty-trurth Reporl of the Estrmates
Commitiee on Neyveli Lignite Cor-
poration Limited, Neyveli and Seventh
Report of the Committee on Public
Undertakings on National Coal Deve-
lopment Corporation Limited, Ranchi,
which were not furnished by Govern-
ment in time for inclusion in the Re-
POTts.

1119 hrs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
MimnuTEs

Shri Krishnamoorthy Rae (Shimo-
ga): I heg to Jay on the Table the
Minutes of Sittings (67th to Tlst) of
the Committee on Private Members’
Billz and Resclutiong held during the
current Session.

COMMITTEE ON ABSENCE OF
MEMBERS

MmuTes

Shri Khadilkar (Khed): I beg to lay
en the Table the Minutes of the Four-
teenth Sitting of the Committee on
Absence nf Memters from the Sittings
of the House held during the current
Session.

COMMITTFE ON GOVERNMENT
ASSURANCES

MiNuTES

Shri Siddamanjappa (Hassan): I beg
ro lay on the Talv the Minutles of the



